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Sums not exceeding—

Services and purposes Voted by |Charged on the

Legislature Consolidated Total
Fund
Rs. Rs. Rs.
A—REVENUE ACCOUNT— Contd. -
XLI—REoEPT  FROM ELECTRICITY "
SornMES— WORKING EXPENSES. |
|
52—INTEREST ON CAPITAL OUTLAY ON \
ELEOTRIOITY SCHEMES.
3,33,000 i 3,33,000
52-A—OTHER REVENUE EXPENDITURE | |
CONNECTED WITH ELECTRIOITY SOHEMES. \
|
53—CAPITAL OUTLAY oN ELEOTRICITY
SOHEME  WITHIN THE REVENUE
ACCOUNT.
54-A—TERRITORIAL AND POLITICAL
PENSION. H
§4.B—PRr1vY PURSES AND ALLOWANCES \ |
oF INDIAN RULERS. |
55—S UPERANNUATION ALLOWANCES AND
PENSIONS. 6,21,000 7,000 6,28,000
§5-A—COMMUTATION  OF PENSIONS \
FINANCED FROM ORDINARY REVENUES. \
83 —PAYMENTS OF COMMUTED VALUE OF \
PENSIONS. \
85—PAYMENTS TO RETRENCHED
PERSONNEL.
56—STATIONERY AND PRINTING & 1,83,000 oo ' 1,83,000
30—PorTS AND PILOTAGE : . SIS
6,00,000 85 6,00,000
57—MISOELLANEOUS ‘ ;
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